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Chhaganbhai Kohyabhai Pateliya v. State of Gujarat, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 

2026 SCC OnLine SC 2074 
CIT v. Amazon Web Services Inc, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 

2071 
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OnLine SC 2067 
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OnLine SC 2069 
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OnLine SC 2068 
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2072 
Santosh B. Naik v. State of Goa, (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 

2073 
Vidyasagar Vijaykumar Kamboj v. State of Maharashtra, (J.B. Pardiwala and Ujjal Bhuyan, JJ.), 2026 

SCC OnLine SC 2065 
Waris v. State of M.P., (Vikram Nath, Sanjay Karol, and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 

3800   [11] 
  
Allahabad High Court 

Abdul Azim v. State of U.P., (Chandra Dhari Singh and Tarun Saxena, JJ.), 2026 SCC OnLine All 
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Abhishek Tripathi v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 33296 
Abhishek v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 33350 
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Akshay Rahul v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 33334 
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Ambuj Kumar Rai v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 33239 
Ameeruddin v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 33172 
Amit v. State of U.P., (Rajiv Gupta and Devendra Singh-I, JJ.), 2026 SCC OnLine All 33404 
Amrendra Kamal v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 33394 
Amrendra Pratap Singh v. State, (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, 

JJ.), 2026 SCC OnLine All 33462 
Anand Dwivedi v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 

2026 SCC OnLine All 33458 
Anand Prakash v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 33362 
Anas v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 33340 
Anchal v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 33447 
Anil Kumar Singh v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 33537 
Anil Kumar Singh v. State of U.P., (Indrajeet Shukla, J.), 2026 SCC OnLine All 33533 
Anil Kumar Tulsiani v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC 

OnLine All 33407 
Anil v. State of U.P., (Chandra Dhari Singh and Tarun Saxena, JJ.), 2026 SCC OnLine All 33483 
Anita Gupta v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 33530 
Anju Devi v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 33286 
Ankit Gupta v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 33260 
Ankit v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 33371 
Ankita v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 33233 
Ankush v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 

33430 
Anmol v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 

33438 
Ansh Patel v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 33262 
Ansuka v. State of U.P., (Chandra Dhari Singh and Tarun Saxena, JJ.), 2026 SCC OnLine All 

33480 
Anurag Jain v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 33301 
Anurag v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 

33439 
Anwar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 33251 
Applicant(s) v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 33369 
Archana Rao v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 33573 
Arjun Kumar v. State of U.P., (Rajan Roy and Manjive Shukla, JJ.), 2026 SCC OnLine All 33524 
Arjun v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 33276 
Arman v. State of U.P., (Chandra Dhari Singh and Tarun Saxena, JJ.), 2026 SCC OnLine All 

33487 
Arpit Kumar Chaubey v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 33216 
Arsad v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 33273 
Arti v. State of U.P., (Siddharth Nandan, J.), 2026 SCC OnLine All 33527 
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Arun Kumar Pathak v. Mithilesh Pathak, (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 33492 
Arun Kumar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 33354 
Arvind Goel v. State of U.P., (Rajiv Gupta and Devendra Singh-I, JJ.), 2026 SCC OnLine All 33417 
Arvind Kashyap v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 33387 
Arvind Kishor v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 33363 
Arvind Kumar Mishra v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 33189 
Arvind Kumar v. State of U.P., (Siddhartha Varma and Achal Sachdev, JJ.), 2026 SCC OnLine All 

33510 
Aryan Patel v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 33344 
Asha Devi v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 33176 
Ashok Kumar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 33325 
Ashok Kumar v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 

2026 SCC OnLine All 33464 
Ashok Kumar v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC 

OnLine All 33556 
Ashwani Tomar v. State of U.P., (Salil Kumar Rai and Padam Narain Mishra, JJ.), 2026 SCC OnLine 

All 33570 
Atib Thakur v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 33259 
Atul v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 33332 
Avdhesh Kumar v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 33278 
Avinash Verma v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 33373 
Avnendra Kumar Singh v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan 

Mishra, JJ.), 2026 SCC OnLine All 33456 
Ayyub v. Mushiyada, (Anil Kumar-X, J.), 2026 SCC OnLine All 33494 
Azad Institute of Pharmacy & Research Lko. v. State of U.P., (Karunesh Singh Pawar, J.), 2026 

SCC OnLine All 33557 
Babulal v. SBI, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC OnLine All 

33559 
Baby Kiara Ahlawat v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 33508 
Bahuuddeshiya Prathamik Gramin Sahkari Samiti Ltd. v. State of U.P., (Dinesh Pathak, J.), 2026 

SCC OnLine All 33539 
Bajaj Allianz General Insurance Co. Ltd. v. Aamna Begum, (Anil Kumar-X, J.), 2026 SCC OnLine 

All 33500 
Bal Apchari R v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 33489 
Bashir Ahmad v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 33267 
Bashistha Kumar Sharma v. Aarati Devi, (Anil Kumar-X, J.), 2026 SCC OnLine All 33493 
Bhagauti Deen v. Consolidation Officer, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 33516 
Bhalendra Pratap Singh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 33240 
Bhavna Yadav v. State of U.P., (Rajan Roy and Manjive Shukla, JJ.), 2026 SCC OnLine All 33575 
Bhavya Mendiratta v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 33246 
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Bhawani v. State of U.P., (Siddhartha Varma and Achal Sachdev, JJ.), 2026 SCC OnLine All 
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Ministry of Finance [80/2026-Cust (NT)] 
Ministry of Communications and Information Technology [Noti. No. RG-8/(2)/2025-ADV_FEA-I 

[Telecom Consumers Protection (Thirteenth Amendment) Regulations, 2026]] 
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Services) Regulations, 2026]] 
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Ministry of Petroleum and Natural Gas [F. No. PNGRB/Tech/1-T4SCGD/(4)/2023-Part(1)(E-6228) 
[Petroleum and Natural Gas Regulatory Board (Technical Standards and Specifications including 
Safety Standards for City or Local Natural Gas Distribution Networks) Amendment Regulations, 
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Policydocuments 
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Foreign Rules 
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Investment Arbitration Rules of the Singapore International Arbitration Centre, 2017   [2] 
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